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06,0012 me.dE...:.sﬁ_..H-tn.o..u. o 0

06.04.14 Rent, Rutes -.l-_ Tazes W -

06.00.16 Publication o
06.00.20 Other Administrative Expenses a.
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T 63-faft sik = /No. 63- LAW AND ,_cmq_om

3FET W WA /DEMANDS FOR GRANTS, 2012-2013

T e — B —————
| Actwals | BudgelEstimates  Revised Estimates | I - | BudgetEstimate
.?E#il_imﬁmﬂq !.S g_: M ———————————— | g
Plan | Nen-Plan | NonPlan _ Plan | NonPlan I _ N Pam_ NonPan  Total
= _ o _ faf wrd e | o8| Department of Legal Affuirs | = -
| 0 e o 231900 0 28000  am | 06.00.01 Salaries 0 w0 23700
o 3as o 300 0| T 06,0002/ Wages 0 4000 4000
B 0 1055 0 1970 0 1901 i 06.00.03|Over Time Allowance 0 1893 1893
0 3149 0 4770 0 4755 fafeem samw 06.00.06 Medical Treatment “ 0 4w 4870
0] o 7565 0 7350 e 06.00.11| Domestic Travel Expenses _ 0 sl 5100
| 0 a6 0 10000 0 10000 fordwr v = | ostonrlForegn TrvelExpences | 0 om0 10000
o 34408 o 33s20 0 35200  wnaferm = | 06.00.13 Office Expenses _ o 3500 35000
0 735 0 850 0 800, e, v s W 06.00.14|Rent, Rates and Taxes _ .| - I=| 80 870
0 31 0 400 ] 400 wEE 06.00.16| Publication | 0 400 400
[ 0 1% o 1m0 0 1740 o v wm 060020 Other Admimiserative Expenses | 0 1340 1540
” (anfver) MHospiality | o o o
0o =n o 10400, 0 10360, v 06.00 ional Services Iim.|| 0 e 10400
o 26600 0 120800, 0 120800 TG arE W 06.00.31/Grants-in-aid General T 15750 15750
0 0 0 0 0 0 e srge a!ﬂ.md:._i._...,.s Salaries |||__| ) 5080
0 322 0 2915 0 o 060050 Other Charges ! 0 3108 3108
o 303937 0 430500 (] auquuu_ g -~fafir wrd e ...57..9?:!-:&&..»-.....3.;. - __| T 0 amem 339978
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e a —fafy 3t =1 /No. 63- LAW AND JUSTICE

SFEHT ®F A /DEMANDS FOR GRANTS, 2012-2013

M e e p— Rt
Actusls | Budget Estimates Revised Estimates - - I Budget Estimates

2010-11 2011-12 . 2011-12 - o [ . . 2012-2013
B T N TS e E— “ T T T i s e -
Plan | Non-Plan Plan Non-Plan__ Flas |  Non-Plan L - Plan Non-Plan Total

r=r faeimm 4 o ﬂa_insnﬂcm._ﬂ_mnl -
| o] 2344 0 22000 0 18000 iI,Hu_.BS.F_ wu.m:wz. - o 23000 u.._s
0 0 0 1 .__ 1 e | BworWage 0 i I
0 0 0 200 0 so  ww [ 08.00.03/Over Time Allowance 0 200 200
ol s o 2000 0 3500,  fafewm TR 08.00.06 Medical Treatment 0 30 3500
0 498 0 500 0 s00, e a s ) 08.00.11| Domestic Travel Expenses. 0 500 500
° 100 0| 150 0 _..s_ Frer amr = 08.00.12| Foreign d&a_ _.u,__x ses 0 46 146
o 29 o 1500 0 as00  wwmmamm 08.00.13 Offce Expemes 0 som 9000
[ 0 0 1, [} 1 forran, e aft W 08.00.14| Rent, Rates and ,:._E [ I 1
0 s10 0 600, 0 600 Lot 18.00.16 Publication 0 1000 1000
0 as o as00 0 1509 o P = 08.00.20| Other. " Administrative Expenses o 1so0 1500
( anvem) -i__mm...ia__a_ ==

0 (] 0 1 o 1 orgret st wrme 08.00. E__.._E.._.i_ & Publicity 0 ' 1
0 0 0 1 0 1 o o T T 08.00.27 Minor Works & Mai intenance |i. o o 1
0 i3 0 200 0 00, =T Y 08.00.28 Professional Services o a0 400
0| 0 0 G046 0 s3o00| o ww 08.00.50 Other Charges o 50 50
0 29912 o 91700 0| 82913 Wy fram | Total -| Departmeat of Justice o 3930 39300
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de& 63-fafy sl =3 /No. 63- LAW AND JUSTICE STEMI @t Wi /DEMANDS FOR GRANTS, 2012-2013

IL_.|| . - : - _ - MH 2052
i - ti..é-__ T i T L
Actasls | w.._u.;.._..... tes  Revised Estimates . N |||| ___ BudgetEstimates
2010-11 N 7T S 2012 - 2012-2013
i iy | swdow [ ardor-fiew | smies | omdemfe - . L R R D
_Plan_ [ Non-Plan [ Pian. + NonPlan _ Phan I I N | Man_ NonPlan _Total
S R N — S S e — N W S S— o
| | | e faftrs dan witeor | 42| National Legal Services  Authority
g |‘| B S N I i rviees AaT L - e
! _ : _ | rz.»_..mr.
0 8840/ 0 11000 0 10000 & | 20001 Satarie 0 12500 12500
0 [] 0 125! 0 75 gt I ﬁ.s.ﬁ_innn 0 75 75
. — — ! — — — e
0 74 0 100 0l 100 R v | 42.00.03] Over Time Allowance 0 250 250
0 159 (] 600 0 600 e sram _vz...._.k_z&_n._ Treatment 0 600 600
(] 1332 0 3000 0 3000 uiE A = | 4200, .._cl mestic Travel Expenses 0 3000 3000
0 0 o 0 0| o fdyr T =g Ps_u_nﬁn._q:im xpenses | 0 1000 1000
o 4819 0 1sw, 0 7000  wratera wm 42.00.13|Office Expenses 0 11500 11500
- ! | SN s AU
0 589 0 1500 0 1500 VA 42.00.16 Publication 0 2500 2500
0 42 0 1000 0 500 “a_l TTRETE = 42.00.20 | Other Administrative Expenses 0 2500 2500
m [ (Hospitality) _
] ans ] 4000 o 4000 ifergre Al e 42.00.26| Advertising & Publicity | 0 7499 7499)
0 1629 0| 2200 0 219 wq wrd 7 v v 42.00.27 | Minor Works & Maintenance i 0 2499 2499
i | i . l
0 0 o 100| (] 100 ¥ en 42.00.50|Other Charges 0 100 100
0 36 0 4375 0 3500, vt 42.00.51 Motor Vehicles 0 4400 4400
o 21248 [ 39500¢ 0 u_u.z_ iy~ Total -| National Legal Services Authority I 0 48423 48423
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& 63— m.? S 7 /No. 63- LAW AND JUSTICE

FRE i AR amz__»zcm FOR GRANTS, 2012-2013

— T T 1 . ] 83
s ﬂ&: ... . — T
| Adwk T BudgelEsmats  Revised Estmates [ ——— Bu ..H.m..__...s.
201001 I Wiz 2011-12 D T i 20122013
s | wminfay | swdwr | smvenfey sien | s - [ ” I i : ¥
Pl | Non-Pla Pia Non-Plan Pla . Noen-Pla _u_ za'_._ Total
E— : ~
wftrarera wmeg Famg | 20 w_n::.:. nz..z__ Serviees
{ o vind ) A__,ES: & )
i I I T (T i ) ....xra. c_,_rxs (Minor Head)
| I ] Herfon e AfvrRToT T 01 Unified E.an_ 1 Ageney
ol 32067 0 40000 0 00 AW _ 0L00.01 _m._.n 0 40000 40000
0 879 0 2000 0] 1500, i mo_s.s_i ge 0 2000 2000
0 200 0 300 =“ 150 wWaft s |otawes 9_. Time Allowance o 200 200
I p— i _ — —— L . -
0 464, 0 500 0| 500! Tt Fwam _:S.& :aa.._.qz atment 0 500 500
_ | l 000000 I_|.I|. - SR
0 13 0 50 0l s0 whe T = o 8.:_5 omestic Travel Expenses 0 100 100
0 5984/ 0 10000 0 10000 wraters = Ss.woa_am penses 0 10000 10000
— . i o ki it it S | ———— B
0 11251 0 131400 0 127400 T, wgwm afw wv | 01.00.14|Ren t, Rates and Taxes _ 0 131400 131400
——— H + - H IR N N _—_ - SN
o 81 0 150 (] 150° A yoRf = | 01.00.20 Other Administrative Expenses _ 0 200 200
+ : o L)) _ [(Fespivity) | i T
o 710 0 1000 0 1000 I gum | 01.00.50 Other Charges | [ 1000 1000
0 152909, 0 185400 0 173750 Wg-wnfiw g | Total- c&.ir&.._i:iq o 185400 185400)
| ; T - . | i e _ el
24
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e 63—fafy 3R =@ /No. 63- LAW AND JUSTICE

m..,ﬂﬂm S i /DEMANDS FOR GRANTS, 2012-2013

MH 2070
e v o - . ——]
| Actuaks . _BudgetEstimates _ Revised Estimates B o mo S ||H_w| Budget Estimates. )
| 2010-11 ) 201112 2011-12 2012-2013
whr | wdenfe s anini d  adre for - B = il
[ Pan  NonPisa | P NoaPlan _Plan " Non-Plan T B [ P NonPiam Totall
R o ¥y - 3.3 o:.. Admin ...-E w.:in . _ .
| ( e vird ) _ (Majo =.n.=
I |+ e i e O s;m m-ar_n..s...?....i.z._._q —
- - —— . el ——— 1
e e
of e o 30000 o 34000 A ]_._ssm....i . 0 34000 34000
0 250 of 20 o sso|  wmh .__mba.an_i-aa - 0 sso. 550
0 286 ] 300 0 3000 W wr | 01.00.03 Over Time Aliowance 0 300] 300
o 316 0 1000 0 1000 [P wem _ _:.SHTIE_ Treatment o 1000/ 1000
of a» 0 600 0 600 e wmam 01.00.11 Domestic Travel Expenses o 1000 1000
0 0 0 100, ¢ 1200 Pordyr arar =g _:be._u_.q.al Travel Expenses o 1500 1500
o em: o 10000 0 7250 |wraher = 01.00.13|Office Expenses 0 12000 12000
] 675 (] 7500, 0 7474 T, v ot we 01.00.14|Rent, Rates & Tazes o 10000 10000
0 189 [} 500! ] 400 U R Y 01.00.20| Other Administrative __m 700 700
! I amfovem ) Expenses (Hospitaiity) | |
0 2 ) 200 0 00| e g 01,0028 | Professional Services o 2 200
) 0 ) s0 0 50| [ ey 01.0031/Grants-in-sld General o 90/ %
0 999 0 1500 0 1500 v 01.00.50 Other Charges o 150 1500)
0 44967 o  s3s0 0 54524  oivg—frf amarr Total - [Law Commission o e 62340
| I T
0 44967 0 53400, [ 54524 iy —faire wr o Total - Special Commission of Inquiry o e840 62840
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HE 63—faftr sl =m No. 63- LAW AND JUSTICE STET W Wi _‘cm_,__»zcm FOR GRANTS, 2012-2013
i i |

| | - I  MH28582
_ | . N I.HH i il .
! N Budget Estimates
_ ..| T T T amzas
i | T e wetw o
_ _ __Plan_ NonPlan | Totl
|3V T 8 (weA vint ) 2552|North Eastern Areas (Major Head) _
{ == ﬂﬂm%v T 00.300 Other Expenditure (Minor Head) T
! . I ﬂlﬁﬂﬂl? | 14 | Provision for _.a_nn.m_.mn__n.._-m T i -
| & T g it 72 'for the benefit of North- =0
e & mmﬁ|d_.aﬂ|__al ..... Lmlﬂ:ﬂ-ﬂ_.:_ and Sikkim o . ]
TR YT 14.00.42]1 provision o o
g uee 00.310| Administration of Justice B
(T ) (Minor Head) _ .
e & g smera- | :— Grant in infrastructural facilities T | ]
| | ) AT &Wﬂ! £ ._wm_ﬂ IR _ N _.0-.__; iary | ‘ ]
] 0 650000 0 680000 0 T R 3.8.2_9...5._ -aid General T om0 o 800000
| |
oo sie 7w = B_n..a__ terisation of district and | B
- i o o = =
. . mETAGEER | 299]lafor formation Technology |
] o 300000 0] 100000/ o] ‘wmwmw |02.99.50 Other Charges C 1 20000 0 20000
. T AT W T _ 03] Assistance to State G 03.2.__!..!- ~ 1
o et = S g T _ for establishing and op
m ) | WEEHEAT W AWETEN _ Gram quwnqn.uiu R |
o 0 50000 0 0 o wwam e wma (03,0031 Grants-in-aid General n 50000 o 50000
| e o 1000000 0 780000 0 s,z g ¥ 00.310 q..-_.'z_g_u_:s._.eﬁa. - " 1050000 0 1050000
’ i e Administration ..2..... ce o , .
o o] 1000000 o 780000 o 9 e v 383 | Tow-Majorhea s s 0 o000
T _ NorthEssternAress |
_ {
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TRl &t Wil /DEMANDS FOR GRANTS, 2012-2013

e 63—faf 3R =R /No. 63- LAW AND JUSTICE
I |[_ HLI‘ | MH 3802 |
- Budget Estima i Budget Estimate
11- 11-1 1 3
w1 sy |
Plan . Non-Plan Total|
1 ]
— H |
i 5 T g Wt 3602|Grants-in-Ald to UT m _
| | = v aeEm . Governments (with legislature) _ !
I e W R wr it 04|Grants to Centrally f
'3 fg arEr (3w Wma Vi) P d Plan Scl
1 (Sub Major Head)
{ A W 04.891 | Administration of Justice
m 3 3T (g vk ) Other Grants (Minor Head)
m raftvET & T am- 01|Grants for Infrastructural
| wraHr ghrand ® | facilities for Judiciary
| {for srgr
60000 ] 250000 o 250000 0 T 3T W 01.00.31 Grants-in-Aid General 350000| 0 350000/
60000 o/ 250000 o/ 250000 o |ww-mmmeit ‘ac02" Total - Major Head “3602” 350000, o 350000
2757735 5617245 10000000 4172800 7720000 4139800 Wy -t wm Total -| Revenue Section 10500000 4656000 000)




w5—Z LIM8 ¥8S




wen 63—fafa 3R = /No. 63- LAW AND JUSTICE

SFEFT = aii ...om_.._»zcm FOR GRANTS, 2012-2013

igam*aﬁ!ﬂ.uo_wuo_wjﬂuﬂ T AT w1 AR
|. - F ry of Object-Headwise aggregate of the total provision under - .
A R o ) o Demand gaiglﬂcﬁggnﬂa?nga o
== %H I B —] — —=
- - I I . | T uncmesun
B | s =
i | s P | [ o ow wde | s | _ . s e
Plan | Non- Plan | Non-Plan _ Plan | Non-Plan | R Plan_ NonPlan  Total

0 0 sz o 8402/ AW ~ |o1-Salaries 0 9064 90.64

0 o 09 o o9 wwmm 102-Wages . 0 155 155

0 0 040 __d_. .Puu T wwEnf ww .|8.~ww.n_..ﬂ.aoig_mtu=nm - B |_.n_.||| _m._n 0

0 of 220 o 239, Tafeerswam  o6-Medical Treatment 0 m am

0.01] .10 330 000 300, WA i1-Domestic Travel Expenses 125 504 6.29]

0 R 1. 3 Tarder am = ~12-Foreign Travel Expenses_ 0 Ly 1.37

0.00 14.41 000, 1433 wmmmeam __13-Office Expenses_ 235 1198 2003
) 17.01 [ 1658 T, wEge SRS 14-Rent, RatesandTaxes 0 1995 19.95
0 281 0 265  wand  16-Publications 0 320 320
0.00 0.98 0.10 059 o wmabRe wa 20-Other Administrative Expenses 175 1.03 2.78
E= i ) o A_ A@u___m_ﬂ_u o _Am._o.w_u__p__a.u.luii o - N o -

o 000 o ear 0 027 oW wRbT wE |20-Other Administrative E maunam 0e 027 027
T @ e R S —
[0 0w 0 o4 0| 042, Tagmaw s wam " 26-Advertising and Publicity ) 0 08 0.8

o  oas o o4 0 029 =g w A v@-v@d _,Nhlq..ma..sq Works & Maintenance 0 055 055
| 813 34887 935 20517 7.9 20535  SWGWIYH QG 28 Professional Services 1350 25573 269.23
26756, 113.44]  987.90] 7294 763.43 7509 WA 3 WA [31-Grants-in-aid General 81100 6195  872.95

] T T  WETW SR () 36-Grants-in-aid (Salary) 0 051 051

008 061 057 613 wwwm@mw 150-Other Charges 22025 153 22178

o oo o eas  wemw st-Motor venices v 0w ou

o o008 0 1502 WEEE '§3-Major Works 0 2002 2002
21571 57894 72000 42000] -&dﬂ@d ~ Total:—Voted | 105000 48562  1535.62
_.. 000 0.00 0.00 000 o] Charged 000 000 000
sa2 0.00 000 000 aﬂamﬂam..ﬂ;:l- | Actual Recovery(2014) 000 000 000
EPL 57894 1000.00 43230 772.00 42000 W% : B Total B | 105000 48562  1535.62
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. v gy o [OTAamdTravelEspemses)
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arge & wit /DEMANDS FOR GRANTS, 2012-2013

== l_||¢|| i L . P . i | i thousands of 1
. pmim vy wen  spprfer v v !
_ . vt wd W W e on WA e erosen = Wi s T
rorind " . Ty pt—— P o ) R
| nl....ll._ T Tempibdbme . L LT e ey - Eetimand wrngth & Budge! Estismies ni”..qﬂis:. Budget Estinmtes
- i i w2002 W12 2012-2813
| : I T -
| () W (Wt AW UE W (c) Allowances (other than, 150050 160000 160000
! sk ) _ {0.T.A and Travel Exy L
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- w-mh B—Wages 1225 1200 _1995|
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Pty Foreign Travel Expenses 1050 550 1050
; - ; E—
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== 63-fafy 3w =m /No. 63- LAW AND JUSTICE

@ &t wiif /[DEMANDS FOR GRANTS, 2012-2013
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Vi—Other Administrative Services
tax i T e i s T g o v
Fay Band Gerade Pay Gasetted Nowe  RegTemp'Ad-hoe  Posts  Total Nocof  In Pusition 25 an 0083301 Fstn
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[ erov0r5000 1[G |Temporary |A |1 a _
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Foreign Travel Expenses
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Actual 20002001
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FLIIS I TH
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mei e e
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we 63-fafs 3t =m /No. 63- LAW AND JUSTICE

srErf =t wiif /DEMANDS FOR GRANTS, 2012-2013

. et fieme f-i.#!quﬂi._a?.. L]

International Recurring _ Non-Plan | 100
R ihiinie wfta Tl W Wy W R R 6 Alternative The provision is for
. _ REREE |ttt e vt ® i — Centre for Convention, construction |
e ||..”§.§§anﬂ.=ﬂlﬂpwd e Dispute of a Business Centre and | — —
E—— T LR DL R e Do Bkl -
e e et T O P g —— - — e - to, organize an e —— ———— —
I 7 = ... —propagate alternative
T e i w4 ~ 7T dispute resalution [r———— -
e methods to early e
— “om o resolution of dispute snd [T
to reduce the burden of
Arrears im courts. |
[ 7. v s uy smwnh, wd s wie it R TP [ Recurring  Non-Flam | 107400 |
st =nfirs st = oo ver w ,__E.El_nr_ The Academy provides
S Yo s b, e s I e ——
- e i . i 7 -officers of the States/ C |
N—— R T T UTs, facilities for training
T T e, W g gl ¥ = L L DI of ministerial officers I
A WA % e i e e . e working in the SCI and tp [
e v e T T study court management,
= e T e W o sdmn. of justice in I
L — - S TR, W, v e States/UTs and to 1
e arpEaTY Wl W AT s & -~ undertake, organize and | ——— - E”. —_—————
) ot e s o g wh facilitate study courses i
s sty Pafiy v STt iy v w v v, T - [ Recurring Noa-Plan | 100,
B o e, i W & s 8 International
) L ) Law Association The Indian branch of ILA |
_ "mrEEt wer i % frftes vl . v _. ___organizes ILA Regional ]
% vk #, seewhelin fafir v & . i o e Conference inregard b0 |
drfta e i w4 : T e, isturpdiiesd)
srtieta fafl wea, vt W o i - -
D —— e wrar firftr ynfirdt ot v Ar-wewdh — l._-—..“lr-n
s et w S ....!,i1!..8..3..tl.
—— — — o aE g : —of judges, lawyers &
— 1 jurists recelving grant-in-
s - ‘aid from the Dep
Total—Noa-Plan 574400
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Hem 63-fafu st =ma /No. 63- LAW AND JUSTICE et @t Wil /DEMANDS FOR GRANTS, 2012-2013

3 6 A& ¥k 2052-sfarwa wmET dard
Major Head 2052-Secretariat General Services
=g Ak 00.090-RFEwT
Minor Head 00.090-Secretariat

W e e WA s
Supreme Court Legal Services Committee =
s Total 50,00 Non-Plan
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